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variation formula. The recommendations of the
Committee have not yet been accepted.

(e) Does not arise.

Admission in Kendriya Vidyalaya

634. SHRI GOVINDRAM MIRI : Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state : (a)
whether it is a fact that admission, other than
regular ones, are being ordered by Kendriya
Vidyelaya Sangathan despite its undertaking to
the High Court of Delhi to the effect that it
would not do so until further orders the next
hearing being 20th September, 1996; if so;

(b) what are the school-wise, details of such
admission made till date for the session 1996-
97; and

(¢) what is the justification therefor?

THE MINISTER OF THE STATE IN THE
DEPTT. OF EDUCATION INTHE MINISTRY
OF HUMAN RESOURCE DEVELOPMENT
(SHRI MUHJ RAM SAIKIA) : (a) No sp=cial
dispensation admission orders have been issued
by Kendriya Vidyalaya Sangathan against the
directive of the Hon'ble Court of the Delhi dated
27.3.1996.

(b) and (c) Do not arise.

Inability of NCERT to bring out Text
Books on time

635. SHRI N. GIRI PRASAD: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state: (a)
whether it is a fact that the NCERT has not
been -able to bring out many of its text books
even after the schools opened on July 1st 1996,
and

(b) if so, what are the names of those books
and the steps being taken to make these bocks
available to students immediately?

THE MINISTER OF STATE IN THE DEPT.
OF EDUCATION IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI MUHI RAM SAIKIA) : (a) and (b) No.
Sir. As per the information furnished by
NCERT, the Council has released 222 titles out
of 227 for classes I-—XII. The Council proposes
to release the following five titles by the and of
this month:

[RAJYA SABHA]

to Questions 1

1. Business Studies-Part Il for Class XII.
2. Ancient India for Class XI.

3. Prachin Bharat for Class XI.

4. Madhya Kalin Bharat for Class XI.

5. Bhugol Main Kshetriya Karya Eva
Prayogshala Pravidhiyan for Class XI.
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Train accident at nunmanned level crossin
in Kerala

637. SHRI SUSHIL KUMAR
SAMBHAJIRAO SHINDE:
SHRIMATI VEENA VERMA:

Will the Minister of RAILWAY'S be please
to state : (a) whether at least 35 person
incluidng 13 women and 2 children were kille
and several others seriously injured whe
speeding passenger train rammed into a bu
carrying a marriage party at an unmanned leve
crossing at Kottamkokkan in Alapuzha distric
of Kerala on 14th May, 1996;

(b) if so, the detials and circumstance
leading to the accident;

(c) what arrangements exist at the said leve
crossing to avert such accident; and

(e) the comparative figures relating to leve
crossing accidents during 1994, 1995 and 199¢



